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THE GAUHATI HIGH COURT AT GUWAHATI
(HrGH COURT OF ASSAM NAGALAND MIZORAM AND ARUNACHAL PRADESH)

No. HC.VII-IS/2013(pt.)l lt)tz tA
Shri Chatra Bhukhan Gogoi,
Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Abhijit Bhattacharyya,
District & Sessions ludge,
Darrang, Mangaldai.

tlS

Casual leave.

Your letter Nos. DJ(D) 8500 dtd. t0.72.2024.
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Dated Guwahati the mber,2024.

Yours faithfully,

sl/_
REGISTRAR (VIGITAIYCE)

t L lL .>o>,

With reference to the above, I am directed to tnform you that you have beengranted casual leave on 1g.12,2024 and 19.12.2024, atong with stataon leavepermission from the morning of ,.g.t2.Z,24 till the mornin g of 20,12.2024. TheAdditionar District & sessions ludge (FTC), Darrang, Mangardai, in her absence, the ChiefJudicial Magistrate, Darrang, Mangaldai ano in his.o#n.", t" i/c CJM will remain in charge ofyour Court and Office rn your absence.
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-rlrn"Project Manager, Gauhati High Court, Guwahati.
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